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~in this 0A by the Department,keard

Learned counsel for the
petiti ner has filed Memo seekiig
withdrawal of this Original Application

as he has gqQu the relief asked for

shri S.K.Behe ra, leamed counsel for
the petitioner and Shri Ashok Mohanty,
Senior standing Counsel appearing

for the Respondents, In view of this,

the 0A is disposed of as withdrawn,
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